NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALYRU, HELD ON 22.08.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for Petitioner is present. Matter is listed for admission.
Counsel for Petitioner informed that, the Application is filed for initiation
. , Befr, pPiw ey
of Corporate Insolvency Resolution process. However, subject-to-initiatton
i_s,adl‘;]_\iﬁed, to issue notice to the Respondent at the first instance. The
Registry is directed to prepare notices and petitioner counsel is directed to
collect the notices and served on the Respondent before admission. List it

on 20/09/2017. )

\ P T

m zl—\:/lember Q)]



